Annexure -3

Name of the corporate debtor: Vinayak Iron Coke Private Limited; Date of commencement of CIRP: 13-12-2024; List of creditors as on: 02-05-2025

List of secured financial creditors (other than financial creditors belonging to any class of creditors)
(Amount in )

Name of creditor Details of claim received Details of claim admitted Amount of| Amount of Amount of | Amount of| Remarks, if
Date of receipt |Amount claimed Amount of claim [ Nature of | Amount Amount Whether % voting | continge nt| any mutual | claim not claim any
admitted* claim covered by | covered by related share in CoC claim dues, that admitted under
security guarantee party? may be verificati
interact sotnff on
Indian Overseas Bank 26-12-2024 1,97,91,18,295 1,97.91,18,295|SFC Note2 Note2 No 100.00% Nil Nil Nil Note |
1,97,91,18,295 1,97,91,18,295 100.00% 0 0 0
Note -1 & * Provisionally Admitted based on the Proof of Claim Submitted subject to books & further proof, if any

Note 2 - As per the proof of Claim submitted by the claimants
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—ollateral
> Mortgaae by sway of coriginal registerecs

sale doecd No. 2736/2484 dated 25.02. 2008
of the proporty ovwned by Sri. Rajoa Rarm
Saraf. S/o. L. Marmiraj Saraf adcdrmeasurnic@c
&. &3 Acr Plof No. 206 & 207, khata no.
O3 8 O3/223. Towzi NS, 15711 Mouza-Sirsic.
PS/DIst cGiridihn (M), Ciridin. Jharkhanc

> Morgage by way of orginal registerec
sale deceod No.8628 doatec 25 08 1994 anc
8632 dated 02Z2.05. 1994 of thhe property
owned by Sri. Rajo Rarm Saraf. S/o. Lt
MrMarmraj Saraf situated at residentiol fiar ot
oz2"= floor 1A, Iy Nnodra AMmohan eanoe

Kolkala- 7000046

Personal Guarantee:

i- Mr. Rajaram Saraf

ii- Mr. Pawan Kumar Rinwa
iii- Mr. Sudivya Kumar

iv- Mr. Surendra Barman
v-  Mr. Niket Saraf




